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7. 22nd January 10, 23rd January 10, TDZ RVR Rwwy 20 MNOTAM
1830 0600 not available A0065/10

8. 23rd January 10, 23rd January 10, TDZ AVR Rwy 28 Tower Supervisor
2230 2245 available Log entry

Q. 24th January 10, 24th January 10, TDZ RVR Rwy 28 MNOTAM
0445 0900 not available A0066, 67/10

10. 27th January 10, RVR Rwy 29 not Tower Supervisor

0404 available Log entry

Ban on sale of alcohol at International Airports
34. SHRI SANJAY RAUT : Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Government has received any representation against World Health
Organisation (WHO) proposal to ban alcohol sale at international airports in the country; and

(b) if so, the details thereof and Government’s response thereto?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) No, Sir.

(b) Does not arise.
Lifting of foodgrains by State Governments

35.  SHRI'V, HANUMANTHA RAO:
DR. T. SUBBARAMI REDDY:

Will the Minister of FINANCE be pleased to state:

(a) whether he has urged State Governments to rein in prices and has desired that they
lift allotted grain and strengthen Public Distribution System;

(b) if so, whether States have also been urged to stock surplus wheat and rice to meet
future crisis and to check price rise; and

(c) if so, to what extent State Governments have agreed, how many of them have so far
lifted rice and wheat allotted to them in 2009 and to what extent this has helped in checking rise

of prices of foodgrains ?

THE MINISTER OF STATE IN THE MINISTRY OF FINANGE (SHRI NAMO NARAIN MEENA):
(a) to (c) The Union Finance Minister in the pre-Budget meeting with the Finance Ministers of
States and Union Territories, on 13 January, 2010 emphasised that there was enough wheat and
rice stocks and highlighted the need to address the problem of distribution to arrest the price rise
in food items. He requested the state Governments to cooperate in this regard to lift surplus
stocks allotted to them and highlighted the need to strengthen the public distribution system in
the country. Against an allocation of 1 million tonnes of rice to States/Union Territories for
distribution to retail consumers under Open Market Sale Scheme (Domestic), the lifting as on
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